BEFORE THE AJUDICATING AUTHORITY |
(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH

AHMEDABAD
C.P. (I.—.B) No. 124/9/NCLT/AHM/2017 -

Coram: ' Present Hon’'ble Mr. BIKKI RAVEENDRA BABU
o S MEMBER JUDICIAL

ATTENDANCE CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 11. 10 2017 '

Name of the Compa_ny: D ~ Draft Air (India) Pvt Ltd.
- Vs,
Asia Motorworks Ltd.

Section of the Companies Act: Section 9 of the Insolvenc and Bankru tc
- Code

5.NO. NAME (CAPITAL LETTERS) DESIGNATION REPRESENTATION SIGNATURE

LTRIn NAYAR apy Pennouﬁ&* ‘ M—‘
- ORDER

Learned Advocate M. T1rth Nayak present for Operational Creditor/ Applicant.
None present for Respondent. o S - -

Pr00f of copy of -dispatCh of application on Respondent filed.

~ Petitioner is dlrected to file section 9 (c) of code certlﬁcate and resolutlon of the
Board of the applicant company. -

Apphcant 1S d1rected to serve notlce of date of hearing along with copy of order and
file proof of service. ) .

M\ﬁ\ \)
IKKI RAVEENDRA BABU

. ' . MEMBER JUDICIAL
Dated this the 11th day of October, 2017. ' | |




